
SEPTEMBER 12, 1091 

Telephone Conneatlona to .... ro­
PoUlan CItIu 

8909. SHRI ANBARASU ERA: Will the 
Mlnlsterof COUMUNICAnoNS bepJeased 
10 state: 

(a) the number of new telephone con­
nections sanctioned during January 1991 to 
Madras, Bombay, CsIcutta and Delhi for 
1091-92; 

(b) the number of new telephone con-

nec:tiona sanctioned during May, 1991 to the 
above metropoUtan cities tor 1990-91 ; and 

(c) the reasons for raducing the previ­
ous allotment made during January, 1991? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATION$(SHRI 
RAJESH PILOT): <a) and (b). It is presumed 
that the Hon'bIa Member Is referring to the 
telephones sanctioned on out of tum basis 
during the months of January 1991 and May 
1991. The Information Is furnished below: 

NIImII of Place No of out d tum telephone connections 
sanctioned during 

January 91 

Delhi 1561 

65 

20 

Madras 

Total 1686 

(c) 0 ... ottum sanctions are given under 
the discretionary powers of the Government. 

OVer Storage of Sled. 

6910. SHRIC.P. MUDALAGIRIYAPPA: 
WiI the Ministe, of AGRICUlTURE be 
pte.ad 110 .... : 

Ca) wheIIw the talge quantity of IHda 
wlh the NaIionaJ SHda Corparallon (HSC) 
have become ....... due to over storage; 

(b) if 10, the del. thereof; and 

Cc) the compenSIIIion given to NSC 10 

May 9'1 

403 

37 

2 

3 

make good the loss? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
MULLAPPALL YRAMACHANDRAN: (a) No, 
Sir. 

(b) and Ccl. Question doe. not arise. 

.... Telecommunication Policy 

6911. SHRlC.P.MUDALAGIRIYAPPA: 
WI. the Miniat., ot COMMUNICATIONS be 
pleaNd to Itale: 

(a) whet'*' the Government propose to 


